FAX : §832-2400149 REGISTERED/ AD
CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MEG Marg Civil Lines,ORd Red Building, Allahalbad-211005
Regional Braneh, Allahabad
Dated: D2/05/2037
Ta
Appeliant as per address in table below

Respondent as per address i table below

Final Order No, A/T0417-70419/201 7-EXINB] dated 28/41472017

1 divected to transmit horewith a certified copy of order passed by the Tribunal under section 35-C{1) of the
Central Exctse and Salt Act, 1944,

AGsU Registear
Application Appeal Name and Address of Appellant

EA2H2007 SHRT RAISUDDIN,
DIRECTOR
M/S ADHUNIK TUBES PVT.
LD, M.G.MARG, BHOOR,
BULANDSHAHR (11.P.)

’ BI2152007 SHRT ASLAM RAJS,
DIRECTOR
M/S ADHUNIK TUBES PVT,
LTD., M.G.MARG, BHOOR,
BULANDSHAHR (U.P.)

EA21902007 ADHUNIK TUBE PVT. LTD.
M.G.MARG, BHOOR,
BULANDSHAHR, (U.P.)

Nante and Address of
Respondent

SCL.CE NOIDA

C-56/42, Sector-62, Noida-
201307

-C.CIE NOIDA
(C-36/472, Sector-62, Noida-
201307

-CL.CE.NOIDA
C-56/42, Sector-62, Noida-
201307



Other Appellants and Responderts as per Annexure
Copy To

7 Bar Association, CESTAT, Alfahabad

2 Director Publications, Customs, Excise, LP. Estute, Delh

9 MJs Centax Publications Pyt Lid,, 1512-13, Bhishm Pitamah Marg, New Delii-3

10 Company Law Instituie of India Pyt Lid., No.2 {old no.36), Vaithyuram Street, T, Nagar, Chennai-17
11 Taxmann Alfied Serviee Pvt. Lid,, 59/32, New Rohtak Road, New Delhi-11004G3

12 LAWCRUX Advisors Pyl 1ad., LAW House, 1-8, Sector-10, Faridabad 121003 (Harvana)

13 TaxIndiaOnline.com Pvi. Lid., 2ud Floor, Vasant Arcade, Vasant Kumnj, New I3eihi - 110070

14 Mark Professional Services Pyl Lid., 108, Bverest Block, Aditya Enclave, Hyderabad - 38

15 The ICFA] society, 52, Nagarjuna Hill,Punjagutia Hyderabad ~500082

16 M/S Knowledge Processing Pyl ftd (raxmanagementindin.comp,FF-19, 15 Floar,Cross River Mull,CBE2
Crround, Near Karkardooma Court,Dedhi- 114032

FTCDR. 18Office Copy 19 Guuerd File o
%U':H‘



INTHE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGYONAL BENCH - ALLAMABAD
COURT No. 1

APPEAL Nos.[/1214, 1215 & 1219/2007-EX] DB

{Artsing out of Order-in-Oyiginal No. O9/COMMRINOIDAL006 dated
IRATI006 passed by Commissioner of Central Excise & Custems, Noida)

shri Raisuddin, Bivector,

Shri Aslam Raig, Birector,

Adbunik Tube Pvt. Lid, Appellants
Vs,
Commissioner of Central Excise, Noida Respondent

None for Appellant
Shrt Rajeeyv Ranjan, Joint Commissioner (AR), for Respondent
CORAM:

Hon'ble Mr. Anil Choudhary, Member {(Judicial)
Honw’ble Mr. Anil G, shalldatrwar, Member (Technical)

Date of Fearing : 2041272016
Date of Decision : 20012720016

FINAL ORDER NOZT70M1F . ~F 0H)4 /&0 17

Per: Anil Choudhary

The present appeals are filed by the appeliants against

Order-in-Original No. OHCOMMR/NOIDA2006 dated 28/07/2006

passed by Commissioner of Central Excise & Customs, Noida.
2. Appellants are absent on call and also absent on 01.08.2016 &

13.06.2016, inspite of service of nolice, as time was praved vide

application dated 07.06.2016.
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3, Therefore, we dismiss the appealg filed by the appellants for @~ 1

non-persecution,

(Dictated in Court)

G
-8d/- -Sd/-
(ANIL G. SHAKKARWAR) (ANIL. CHOUDHARY)
Member {TECHNICAL) Member{JUDICIAL)

f\iis)

i afGeried Te LU

g

.u;"A&‘Lfm.sits'm;;zarliam



